cBl Vs, Shri Sunny Kalra & Others.

CC No. 246119
79.07.2020

Present  None.
(Through VC using Cisco Webex App-)

thmkmmnnmmm :

-EE“#G
mmedm.ﬁﬁh.AR!(PrasadWaﬂmnﬂm mﬂ.m@ﬁun{m

no. 5 Sh ARKPmsadhlsalsqupuﬂﬁﬂlmlnﬂlsIIb ﬂ““m. o
aplications be senl immediately to Ld. Sr. PP for CBI. Put up plications

1:00 AM.
heating tomofrow Le. 10.07.2020 at 1 5y
in this case, ball bonds have aiso been furnished by Accused No

Sh. Anil Kumar Goyal. The surety is his son Sh. Dhruv Goyal. g
Yogesh Kumar Verma. The surety has produced FD

through Ld. Counsel Sh _
Rs.50.000/- of Canara Bank, Rohini for Alc No. 2747303000424/6 valid from

08.06.2020 to 08.06,2021. The surety has sent soft copy of his Aadhar bearing 00:
§94411491139. The bond is accepted til further orders.The physical copy of the
bond and FOR shall be filed in the court on reopening of courts and on that day, the
surety shall also appear in person. Let a letter be sent (o the bank not to release the
FOR without order of this court

Accused No. 9@ Sh. Puran Nath Juneja has also furnished bail bond
through Ld. Counsel Sh. Hitender Kapoor. Surety is Sh, Deven Juneja S/o Sh. Puran
Nath Juneja who has fumished FOR of Rs.50.000/- drawn on Yes Bank. Chawri
Bazar Branch, Delhi which is valid from 09.07.2020 tll 17.07.2022. The bond is
accepied tll further orders. The physical copy of the bond and FDR shall be filed in
the court on reopening of courls and on that day, the surety shall also appear in
person. Lel a letter be sent 1o the bank not to release the money of this deposit
confirmation/renewal advice without leave of the court.

Let a copy of this order be sent by WhatsApp to Ld, Sr, PP for CBI, all
the accused persons and their learned counsels. |

(ARUN )

Special Judge (P.C. Act)(CBI-05)
Rouse Avenue District Court

New Delhi/29.07.2020
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